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Land given to Cnton Press 011 
Lease by Bi>m.'\ay Port Trast 

10275. SHRI KEYUR BHU-
SHAN: 

S:1:R1 KR.I'lHNA 
PRATA? SINGH: 

Will the Minister of SHIPPING 
AND TRANSPORT be pleased to 
state: 

(a) whether it is a fact that the 
land on which Caxton Press building 
is constructed on Netaji Sub~ash 
Road, Bombay belongs to Bombay 
Port Trust; 

( b) whether this land was given 
to Caxton Press bv Bombav Port 
Trust on lease; if so: when ~nd the 
period of the said lease and when 
the lease is to expire ; 

(c) whether it is also a fact that 
the said building has been sold to 
EMCA Construction n)mpa.ny who 
have converted the building into 
flats and sold these flat'> to several 
parties and earned huge profits ; 
and 

( d) the reasons for which the 
Bombay Port Trust have agreed to 
the sale flats in the building and what 
action is proposed to be taken against 
all concerned ? 

THE MINISTER OF SHIPP-
ING AND TRANSPORT (SHRI 
VEERENDRA PATIL) : (a) A 
plot of land was given on lease to 
M/s. Caxton House Properties Private 
Limited by Bombay Port Trust. 
This plot is on Shahid Bhagat Singh 
Marg and not on Netaji Subhash 
Road. 

(b) The plot was originally 
leased in I 938 to M/s. Claridge & 
Company Limited for a period of 
50 years. Subsequently, in 1972, 
the lease was assigned in favour of 
M/s. Caxton House Properties Pri-
vate Ltd. The period of lease will 
expire on 31-5-19g8, 

(c) Bombay Port Trust has not 
agreed to the sale of the Premises on 
ownership basis to any party. How-
ever, permission for making internal 
additions and alteration-; wa.s given 
to the lesses. 

(d) Does not arise. 
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